
HARYANA VIDHAN SABHA 

LIST OF BUSINESS FOR THE MEETING OF THE HARYANA VIDHAN SABHA TO BE 
HELD IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN BHAWAN, 
CHANDIGARH, ON FRIDAY, THE 27TH FEBRUARY, 2026 AT 11.00 A.M. 

 

I. QUESTIONS. 

 Questions entered in the separate list to be asked and answers given. 
 

II.    CALLING ATTENTION NOTICES. 
 

 Calling Attention Notice No. 4      
notice given by  
1. Shri Ashok Kumar Arora, MLA,  
2. Shri Bharat Bhushan Batra, MLA, 
3. Smt. Geeta Bhukkal, MLA; and  
4. Smt. Shalley Chaudhary, MLA. 

Regarding paddy procurement in the State. 

 Calling Attention Notice No. 16      
notice given by  
1. Shri Aditya Devilal, MLA; and  
2. Shri Arjun Chautala, MLA, 
 clubbed with Admitted Calling Attention 
Notice No. 4 

The Hon’ble Member may ask a clarificatory question at the 
time of discussion on the Calling Attention Notice No. 4. 

 Calling Attention Notice No. 28      
notice given by Shri Aditya Surjewala, MLA, 
clubbed with Admitted Calling Attention 
Notice No. 4 

The Hon’ble Member may also ask a clarificatory question 
at the time of discussion on the Calling Attention Notice 
No.4  

 
 

III. RESUMPTION OF GENERAL DISCUSSION ON THE GOVERNOR’S 
ADDRESS, REPLY BY CHIEF MINISTER AND VOTING ON MOTION OF 
THANKS. 

 
RESUMPTION of general discussion on the following motion moved by 
Shri Ghanshyam Dass, M.L.A. and seconded by Shri Kapoor Singh, M.L.A. on 
the 23rd February, 2026, namely:- 
 

“That an address be presented to the Governor in the following 
terms:- 

‘That the Members of the Haryana Vidhan Sabha assembled in 
this Session are deeply grateful to the Governor for the Address 
which he has been pleased to deliver to the House on the  
20th February, 2026 at 11.00 A.M.’.” 

 
IV.   LEGISLATIVE BUSINESS. 
 

(Bill for introduction, consideration and passing) 
 

The Haryana Appropriation 
 (No. 1) Bill, 2026 

A MINISTER 
 
 

to introduce the Haryana Appropriation (No. 1) 
Bill; 
 
to move that the Haryana Appropriation (No. 1) 
Bill be taken into consideration at once; 
 
Also to move that the Bill be passed. 

  

CHANDIGARH:         RAJIV PRASHAD, 
THE 26TH FEBRUARY, 2026.                                       SECRETARY. 
 


